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MR. CHAIRMAN: Mr. Gurudas
Das Gupta. (Interruptions)

SHRI SURESH KALMADI (Maha-
rashtra): Mr, Chairman, Sir, the as-
sasination of Shri Rajiv Gandbi must
be taken up first. This must be first
on the Agenda. Haryana can be
taken up after that.

Wt wedm Sarg wge (IAC
@) : sNew, T Hua S
oS fear § @t BT o TS A0
wifgy ar. .. (owEw) ¥ We
faA qrfeeaty 9 g, wfea ¥
g7 g7 &Y fHar §, 9w 9¢ WA
W we uA wak T wfgQ 1. ..
(wowav) o

SHRI A. G. KULKARNI (Maha-
rashtra): Sir, if yeu are permitting
Shri Gurudas Das Gupta, you should
permit others also. We have some
problems. The Deputy Chairman had
said that no Special Mentions would
permitted.

SHRI GURUDAS DAS GUPTA
(West Bengal): This is not & Speeial
Mention, .

SHRI A. ¢. KULKARNI: Sir, when
yom are permitting him, why don’t
you permit us to mention our prob-
lems? You should do justice fe sl
(Interruptions) .

Nt gorsa Teg  wagurimr
(fagrz) : @wmafa wERT, 20 q%
Y oY goAwa gAT Y @ wrgnEr
wegfadt & Wt o1 T af el
fear war 1 AR F T T ST
BT T A Y 1 VAL, TRFARAAT
ot A wEr €, A

X ¥
Isw o7 awg fear g ) frav @
At #y Az ad T fear war §

(saerra)

MR. CHAIRMAN: It is at the dis-
cretion of the Chair to decide whi.ch
Special Mention would be permit-
ted. You know that, I will take up
other cases later. Now, Mr. Gurudas
Das Gupta.
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REFERENCE TO FiRING AT PALIA
U.F. ON CEMENT FACTORY -
WORKERS
SHRI GURUDAS DAS GUPTA
(West dengal): Mr. Chairman, Sir,
on the 2nd of June, late in the night,
there was a firing, indiscriminate
firing, on the cement workers at Dalia
of Chopan District in the State of
U.P, As a result of the indiscriminate
firing, according to our information,
twelve people died yesterday., To~
day morning, I had another frantie
call from that State, from our com-
rade, saying that six more persons
succumbed to their injuries. There~
fore, in all, 18 people have lost their
lives. TFiftyfour more persons are
lying precariously ill in a local hos~
pital. This is because, the 7,000 war~
kers belonging to the cement factory
objected to the decision of the U.P,
Government to make a downright
sale of the cement factory which was
running on profit,. This is how . the
public sector is being sold out on
lucrative terms, during the eclertinus,
not in exchange for nothing, to a big
monopoly concem. The only fault of
the workers is that they had objec~
ted to the desl and they had been
carrying on a peaceful agitation which
is guaranteed under the norms of
the Indian Constitutisn. It is unfor-
tunate that the Government of U.F,,
led by its present Chief Minister,
wanted not to allow this penceful
agitation. On 2nd of June the man-
agement of Dalia came to fake over
the factory and the workers were ob-
jecting in a peaceful way. Not a sin-
gle person bhelonging to Dalia mane
agement was injured, not a-° single
person belonging to the police was
inujred, but 18 comrades were kil-
led and 56 have been taken away by
the police. This is not enly a case

- of flagrant violation of the democratic

principles of the country. This ig a
compromise, a downright compro-
mise, The people who want to rule
the country want to make a down-
right sale of the national gssets to
the private sector. -

Sir, I rise to speak on my behald
and on.behalf of the workers. I rise
to protest and I rise to demand a
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{Shri Gurudas Das Gupta]
statement from the- Prime Minisler.
The Prime Minister should imme-
diately declare that something w:ll
be done to bring to book the people
who are responsible for all this, I rise
to ask the Prime Minister whether
he is ready to immediately institute
an inquiry. It is an irony of fate
that the Government whaich could
not protect the life of the ex~Prime
Minister wants to protect the interest
of the private sector. That is the
philosophy of the people who are
running the Government. They are
there to protect the interest of the
private sector,

" "SHRI DIPEN GHOSH (West Ben-
gal): This is a downright murder of
18 workers by the State police of
Uttar Pradesh. In fact, this factory
was owned by the Government and it
was handed ‘over to the private sec-
tor and the workers were resisting.
(Interruptions). The TVttar Pra-
désh Government has let loose... (In-
terruptions). 18 workers have been
killed. (Interruptions)

S 12 AT Ay (I 5aw)
“garife o, WF FATIE AT 4F WRAT
3EE T wmfn g (Wﬂmﬂ‘) EeAl
A gfias & F Hafaw g1 & agt
Y wizw gfvys 1 wesa g1 T
.trsr 9 97 aﬁaﬁ aﬁ’r a;ﬁwﬂf g .
rmraﬁ) .

. MR. CHAIRMAN: How can they
record-it? GT¥ wTEHY OF AT FIANT
- FY AT ? - {Interrup-
tions). Why don’t you hear him?
{Interruptions). He wants to say
somethlng Why don't you bear hlm"

e

SHRI JAGESH DESAI (Maharash-
’gra)\,. A1 fully -asseciate myself with
the views . expressed -by - Shri Guru-
das ‘Das Gupta. Inquiry- -should ‘be
made. -~ (Interruptions). I- support
him. fully. (Intewuptzons) S

"SHRI KAPIL VERMA (Uttar l‘ra-
desh): Sir, I belong to an area which
is very "¢losé to this plar-e (Iﬁter—
mpti ) )

~ @ M e e w v

[RAJYA SABHA ]

ot Dalia (U.P.) on 12
Cement Factory Workers

MR. CHAIRMAN: The Govern-
ment wants to say something and you
are not prepared to hear him.

Mo WAL qrody ; waiea, &
gt 7 aFafEsar g 7 §0A0
HIZIT 1 39 937 H € av @
WHN T SSMAT T g1 9=y a9y
s, fied qmv ¥ ¥ ¥ wwr
dife $32T F 9y w7 g9 |@3q §
FIAT AT HIT S ART 9w HEY
St wtegaa fRar g1 fF 3y ey
st <@l &, e sia giAr o &
AT SH.MgdT ot & ar fray &3
¥ A H g I wwA 943,
qfsa AT iras o7 éfa'rr ﬂiefr
defrrr & €W wqd@ T WHe. §
Fra™ as”r (LI I
10,000 ¥ sfas s Tw @
€1 8 a3t Arafaa & wafaa g
IrC-ATT WY NEW  GTATT &7 WMT
g HIFTT & <qIF 39 &7 7 AW
nrafay fagr qar g fe agi ¥ #d-
RAURSRUE R & af%n frat &3
™ g AT qIEIT FaEc 9y HFe
FY A A ) g I WOHIT AT
AT AW AT & qierRE) &
fog¥ #rem a5 a7 gar & s @R
RET gl W WG § ) T4 e
B FAR P ey A B
TE AT AT g FR 0
qAE F AT BHRD F1 AT QT
Tgq T AATY §)
MR. CHAIRMAN: I am worried
about your throat ! o

o WA qivdy ": & . 4iud
Weqq & AT & g w9 &
S 79T WX T § Ta wagwl ¥
afeardd &Y gear sgrw 7 a9 6w
gt if Tarfaa st 9.3 | yaty 94 i)
qgq § R g¥ fy T AT
qrardy gt ¥ @l e wgEE
gral H A S+ S

SHRI KAPIL VERMA: I bélong
to that area. T want to associate my-
self with the demand that there
should be ‘a proper inquiry into this.
Firmg is a very serious matter, The
Government should maka a statement'
on this, ‘

.
*
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MR. CHAIRMAN: He is making a
statement and you are not permitting
him, What is this?

THE PRIME MINISTER (SHRI
CHANDRA SHEKHAR): Sir, I thirik
it is over and I can speak.

Mr. Chairman, Sir, it is not possi-
ble for me to discuss the philosophy
of public and private sectors. Fri-
vatization has not been started by
this Government: it was started long
back. This factory was not sold dur=~
ing the election period. This factory's
sale was discussed for the last -eight
or 10 months and the sale was &naliz-
ed, as my friend, Dr. Ratnakar Pan-
dey says, six months back. The whole
problem was of handing over this
factory. It is unfortunate that the
day before yesterday -there was a
movement of rasta roko -against the
sale to the Dalmias and in that there
was some violence. It is being said,
accordlig to the reports that I have
received -that some workers tried to
destroy ‘he factory and the police re-
sorted. ... (Interruptions)... -

SHRI GURUDAS DAS GUPTA:
Absolutely- false.... (Interruptions)..

. SHRI DIPEN GHOSH: Why should
the workers destroy the factory?
They earn their bread out of it. ...
(Interruptions) ... How c¢an they do
it? .

.- SHRI .CHANDRA SHEKHAR: I
am not there to ignore the fault, ...
(Interruptions)... I don’t want to
say who sold it, who started selling it.
That is not my problem, But it has
not_been sold during the election
period. This mueh should be known
and my friend; Dr. Ratnakar Pandey
himself says, that long before he-had
‘raised this matter in this House. So,
it was not during the election period.
o GAIET qro8y : mw?r N
" amA fegrar o atwt o grmw
?%m, ma 121‘1 ¥ adl Ang
TR mez qa 7 Onl m“ra@ ﬁfl
It is totally at .the discretion of
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at Dalia (U.P.) on 14
Cement Factory Workers
the UP. Government. It is not in
my ‘hands to sell or not to sell the
factory. And it is not only one fac~
‘tory, What has happened about the
public sector during thz last many
Years, let us not discuss that. So, no
sooner I-came to know than I got
in’ touch with the U.P. Government.
"The U. P._ Government has already
Started negotiations with the workers.
According to the information I receiv-
ed, not 18. but. nine persons died.
Four' persons died.., ... {(Interrup-
tions)... ‘You are talkmg of news-
paper reports I am talking of my
own report. Four _ persons died..
(Interrupted)‘ ’

', SHRI DIPEN GHOSH Newspaper
»(Interruptums)

1991

SHRI GURUDAS DAS . GUPTA, .
Eighteen perso,n& ©s i

SHBIMATI KAMI.,A SINHA
(Bihar): Elghteen not four, -..{Ine
terruptions) .. . . -

" SHRI CHANDRA SHEKHAR: Ac-
cordmg to the information I'got this
morning, earher four persons died,
then five persons died in the hospital.
If more had died, I have not known.
If after eight o’clock in the morning
more deaths had accurred, I have not
known about it.

. PROF. “ SOURENDRA BHATTA-
CHARJEE (West Bengal) The’ numr
ber’ is too neghglble )

(Interruptzons) R
SHRI S S AHLUWAI.JA (Bahar),
It was sold by V P. Smgh

. S*I-IR!‘. CHANDRA SHDKHAR R
don’t know.-~ . . (Interruptions) .. : All
right, even 1f 1t has been sold by me,
it does not make any difference. Sell-
ing the factory and killing the wor-
-kers are two different things.. And
selling -has been started by many. peo-
ple at many times—let us not dlscuss
that. -But killing .is . more.- sgrlo,us
-than this. .- .- . - R

SHEI JAGESH DESAI 'Shc*monﬂts
.. (Interruptions) . B N
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SHR1 CHANDRA SHEKHAR: Yes,
I said six months, 8o, I tell you, Sir,
all these mine persons’ families have
begn paid a lakh of rupees of compen-
sation each by agreement with fhe
Unicn, eccording to the information
that 1 have received, and they are
further negotinting the terms, Al
other benefits will be given to them.
It necessary, an inquiry will he held
becmsev nobody wants to conceal any
fects and nobody is ready to see that
the killers should be exoneraled.

SHRI DIPEN GHOSH: Is you Gov-
ernment going to inquire into the
firing?

SHRI GURUDAS DAS GUPTA: I
demand an inquiry. I want to know
whether you will advise the
U.P. Government to ingtitate
a judicial inquiry. Let the Primg
Minister say that the Central Govern-
ment would advise the u.P. Gov:iru»
ment to institute a judwiial inquiry.
Mr. Malayam Singh Yadav is a very
close friend of the Prime Minister
and, so, will he kindly take up the
matter with him and advige him fo
have an immediate judiciai inquiry?
Bir, 18 lives are precious for the
country. It is not the murder of the
‘people but it is the murder of the
normal practice. I want to know
whether you are going to allow peace-
ful agitation by the trade unious or
not. If it is not allowed, then thab is
very bad for the future. I demand,
therefore, that the Prime Minisier

should categorically say that he Will'

advise a judicial inquiry into the
matter.

SHRI DIPEN GHOZH: Slop
privativation.

SHRI CHANDRA SHEKHAR: All
Chief Ministers are my friends, I
advise them properly. Whether they
accept or do not accept my advise. it
1s thelr discretion,

SHRI M. S. GURUPADASWAMY
(Uttar Pradesh): May { make & sub-
mission 1o the Prime Ministey? The
Prime Minister said just now that +he
sale was done long back, maybe six
miemths agfo, #nd that only the hand-
ing-oveh is being done. <{Interrup-
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at Dalia (UP.) on 16
Cement Factory Workers

tions) All right, I stand corrected. It
may be eight months, it may be six
months, It ig all right. The point is
that the sale has been done, Now the
handing-over is being done by the
State Government, In view of the
feelings of the House and the opinions
expressed here, may 1 sk the Prime
Minister to stop the sale, cancel the
sale of the factory? Will he advise
the State Government to cancel the
sale of this factory? Number two,
because there was firing and a lot of
killing has taken place yesterday,
will he also advise the State Govarn-
ment, apart from holding an enquiry,
to give immediate compensation to the
families.

SHRI CHANDRA SHEKHAR: Vr.
Chairman, §8ir, you know . my view
about the public sector and the private
sector. It is not only this faciory.
If you take the list of factories, in
many States—I don’t want to mention
the States...{ (Interruptions) T um
not mentioning any States—I think no
State is excluded. I cdn advise but 1
cannot force the State Government to
accept it.

SHRI DIPEN GHOSH: I am sorry,
Mr, Prime Minister, No factory in
‘West Bengal has been svld out o the
private secfor. You are giving dis-
information.

SHRI S. S. AHLUWALIA: You are
getting a certificate from the BJP
The CPI(M) is getting a certifieate
fiom the BIP, -

SHRI DIPEN GHOSH: Whether the
V P. Singh Government was responsi~
‘ble for starting the deal or for stari-
ing the negotiation daes no matter,
the fact is that the sale agreement
was entered into ‘Tetween M.
Mulayam Singh Geveryment ap?
Mr. Dalmia, and the Mulayewn Stngh
Government belongs to the same
party which is runnisg the Centiral
Government now. So, you plewe
intervene and cancel that agreement

SHRI CHANDRA SHEKHAR: Al-
low me to intervene with ¢l the
Hrate Governments. , B



